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Present : Hen'ble Mr.Justica A.K Chatterjee, Vice-Chairman

Hen'bla Mr, M, SLMukherjea, Adm1nlstrative Me mbe r

PINAKI SANKAR DEB BaRMAN
Vs
UNION OF INDIA & ORS.

Fer the gpplicant ¢ Mr.K.Sarkar, counsel

For the respendentss MMs.U,Bhattacharya, counsel

Heard en ¢ 5,9,97 _ ‘Order en ¢ 5.9,97
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A.KeChatterjee, VC

Heard both the cauhsel. The counsel feor the'petitiener
atates'qnder‘idstructien the the grievance ef his client is redressed
and he does not wish to press the gpplicatien. The applibatien‘ié‘

therefore dispesed ef as net pressed,
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